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Order of The Tribunal 

  Heard both the learned counsels. 

 

Respondents' counsel submitted that a stay 
order is operating in this case and requested 
for a short date. 

 

Applicant's counsel submitted that he wants 
to file rejoinder. Rejoinder be filed within 2 
weeks' time. 

 

List on 31.7.2019 for final hearing at this 
stage. 

 

MA 356/2018 filed by the respondents for 
filing counter is treated as disposed of since 
counter has already been filed. 
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